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(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PEqDESH)

No. HC.VII-21 I 2OOg I LtLOs I A

Shri Utpal Rajkhowa,
Registrar (Vigilance),
Gauhati High Court,
Guwahati.

The Joint Registrar, Gauhati High Court,

Itanagar Permanent Bench,

Arunachal Pradesh.
4^

Dated Guwahati, [4 uovember,2023.

Earned leave.

No. HC (IB)-VIGl0V2023l Dated 07.11.2023.

Sir,
Withreferencetotheabove,IamdirectedtoinformyouthatShriGote

Mega, District & Sessions Judge, Ziro, Arunachal Pradesh has been granted twelve

daysearnedleavefrom13.11.2023to24.11.2023,alongwithstationleave
permission,w.e.f.12.11.2023to27.LL.2o23(prefixingl2.L|,2023:suffixing
25,L1.2023 to 27,L|,2023), subject to submission of his fresh leave application in

prescribedformataswellasLeaveAdmissibilityReportattheGauhatiHighcourt
it.nug.' permanent Bench. Further, he is asked to hand over charge of his Court and

Office to the Chief ludicial Magistrate cum Civil Judge (Sr' Division), Ziro'

Yours faithfully,

eu-
REGISTRAR (VIGILANCE)

Memo No. HC.Wr-21/20o8/11106-11107/A. dated I 'l ' I l' 2-o 2-3

Copy to:

1. Shri Gote Mega, District & Sessions Judge, Ziro, Arunachal Pradesh'

,f.*"Project Manager, Gauhati High Court' 
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